HIGH COURT OF DELHI: NEW DELHI.

No.676/Estt./L-V/DHC/2012
Dated:01.10.2012

OFFICE ORDER

[n OMP No. 177/2012 and [A No. 3443/2012 titled “Religare Finvest Ltd. Vs. Mis
Agogue Technolgies Pvt. Ltd. & Ors.”, Hon’ble Dr. Justice S. Muralidhar vide orders dated
12.09.2012 passed the following directions:-

“Considering the previous experience of service of notice on outstation
Respondents not being able to be effected for months on end, it is directed that
where the Respondents are located outside Dell1, notice should be served either
through a courier agency approved by the Court and/or by registered speed post.
The tracking report of the courier agency or the postal authority, as the case may be.
should be filed by the Petitioner not later than twvo weeks in advance of the nexi
date of hearing alongwith an affidavit of serv.ce and thereafter placed by the
Registry with a servé}ce report before the Court. The Registry should
correspondingly take a strict view of the delay in filing process fee in all such cases.
[t must be ensured that the above time limit fo. receipt of the tracking report is
adhered to. This direction be scrupulously foliowed in all matters where the
Respondents are located outside Delhi.”

The above directions are circulated for information and compliance by all concerned.

BY ORDER
Sd/-
(V.P. VAISH)
REGISTRAR GENERAL
Endst.No.676-84/Estt/E-V/DHC/2012 Dated:01.10.2012

Copy forwarded for information and necessary action to:

Registrar-cum-Secretary to Hon’ble the Chief Justice.

[.

2. All Registrars /Joint Registrars / Deputy Registrars / Assistant Registrars

3. Registrar (Computer/Listing) with the request to get it uploaded on the website of this
Court. \

4+ Assistant Registrar- cum - PA to Registrar General.

5. All Private Secretaries / Cour: Masters/Admn. Officer (Judicial)/Branch Incharges.

6. Notice Boards.

Secretary, Delhi High Cour: Bar Association / Delhi Bar Association © New Delhi Bar
Association / Karkardooma 3ar Association / Rohini Bar Association and Supreme Court
Bar Association.

3. Guard File. | %J\ G\N\,\,\# — >

ASSISTANT REGISTRAR (ESTT.-1T)




